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No. 9/C.B.I1-80-08/2021 HP-4326--In Pursuance of the provisions of section 6 of
the Delhi Special Police Establishement Act, 1946(Act NO- 25 of 1946) and all other
powers enabling him in this behalf, Governor of State of Bihar is pleased to accord his
consent to the extension of powers and jurisdication of the members of the Delhi Special
Police Establishment in the whole of the State of Bihar for investigation in respect of a
case from CBI. SC.IlIl. New Delhi relating to online child sexual abuse. The allegations are
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that one Ravi Kumar, R/o Goraul, Ladipur, Vaishali, Bihar, user of one Instagram user i.e.
best-seller 69 is allegedly involved in advertisement publishing/transmitting of material
depicting children engaged in sexually explicit act or conduct, etc in electronic form by
using social media platform of Instagram.

The facts disclose commission of offences punishable u's 67-B of IT Act, 2000
against one Ravi Kumar, R/0O Goraul, Lodipur, Vaishali, Bihar user of email ID
payal0101bhabhi@gmail.com and mobile number +918521882777 & +918986195016.
This consent is also accorded for any other offence that may come to light during
investigation of this case including any attempt, abetment and conspiracy in relation to or
in connection with one or more such offences and/ or any other offence(s) committed in
the course of the same transaction or arising out of the same facts.

By order of the Governor of Bihar,
K. Senthil Kumar,
Secretary to Government.
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